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Declaration of Asgets and Liabilities
vear 2025 - 202 6

L PRESHBNT kuner, R

aged.... 82..3

A Details of mav
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give herein below the details of the assets {immovable,

myself, my spause and dependanta*;

Ak

» sun/daughter/wife of

years, belonging to BIH,BR\I\QHMHNSQBHQ
sefvice and presently working as EQL\/ER.. TS o s R SRR e

-------------------------
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mavable, bank balance, ete.) of

Deseripiion /
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Dependan
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Name

Spoyse Dependan
1-3
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!}ependantj
2

Néme

I () [cCash I

SO00

SB00

Deposits in _
Banks, Finarclal
Institutions And
Non-Banking
Finangial

| Companies

10000

10000

Bonds,
Ugbéntareg-s_nd
Shares In
compariies -

Other financial
Institulinns,
NSS8, Postal
Savings, LIC.
Policies, efe

LEe.
POLTICIR

6000 '
: R UATERLY

Motor Vehicles
{details of
make, ete,)
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Scotey

HERD
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Jewellery ( give
details of
welght and
value)
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Other assets,
such as valugs -
of ¢laims /7
interests

- Companles should be give

118

Dependant here means a person substantially dependent on the income of the
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[Note: F‘rqperﬂ‘es In foint ownership indicating the extent of joint ownership wilf

alsa havs to ha Indicated]

Deseription . Self Spoussa Dependan Bependan | D ependant-
Nama(s}- -1 -2 a
Name Name Ete. Nare

Agricultural Lang

~ Location(s) ~
- Survey number(s) 43 HS!
- Extent (Total Decimal Dc-cum\

measurement)
-Current market value
Non-Agricultural Land
- Location(s)

= Suryey number(s)

- Extant (Total
Measurement)

i

i - Current market valye
Buildings ( Commefcia!
and residential)
Location(s)

' - Survey Jdoor
number(s)
- Extent {Total
rfsea_suzememj

-+ Current market
; value

(v} Hauseszpartments,_
ete,

- Location(s)

-~ Survey Zdoor
aumber(s)

+ Extent (Total
Medsurement) .
~ Current markay
value

Others (such as
Interest in propert

ol harein below he details of my liabilities / over dues to public finaricial
Institutions and government dyes;-
{Note : Plpase give separate details for each ftern)

Amount Qutstanding as
an fﬂfﬁ”i <
12250050 |

Mame & address of Bank /
Financial Insmuxians{s} i

Deparimernt ()
0O

00 Ro0%

Degeription

{1} Loans from Banks
{li) Loans from finanolal
Institutions

(7ii) Gavernment Dugs:
(a) dues to dapartmen is
dealing with governmaeant
accommadation
(b) dues to departments
dealing with supply of
Water

{<) dues to departments
dealing with supply of
electricity
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EJ dues:to departments

dealing with telephones

deg{mglwith government
transport ( Including

alreraft and helicopters)

]
(e) dues to departments /

() Other dues, it any

{) Income Tax including

surchaige [Also indicate

the ‘assessment year upto

which Inéome Tax Reétarn PN FPQ £ 6 E{%Y \Q .
filed. Glve also Permanent. _ o

(i) Wealth Tax [Alsa
indicate the-assessment
year upto which Wealth

“Account Number (PAN)] - . : ' :
| Tax return filed,] ]

(liiy Sales Tax. [Onlyin :
casg of proprietary - e
' S0

business}

{iv) Praperty Tax

G, arsonal Det
GPF/CPF/PRAN Mo,
Gender

Date of Birth

ﬁiass!&rou p
Cadre

Home Distriet

; _ I hereby declare
. knowledge and belief.

Flage, PRTNQ
Date: 15/0 1{'2?
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T L0393 83 ]

(81/F)

LC) A lelT T8 2 ['?‘] (DO/MMAY VYY)

[ €T weva

THAR. VIPBAN SARAP

{Full Némia e.9. B.A.S.-Bihar Administrative Service,

8.5.8.- Bihar Secretatiat Servies etc.)
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that the above details are true To the best of my
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must be in A4 size white paper with computer
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